ALL AHABAD BENCH, ALLAHABAD.
Original Application No. 1234 of 2002.

Hon'ble Mr. Justice R.R.X. Trivegdi, Vv.C.
Hon'ble Maj Gen KX Srivastava, A.M,

Brijesn Kumar Sharma
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aged abOut 30 years,
Son of Late Sri D.N. Sharss,

f/o village Rakasawan Takiyas dam,
P.A. Majhgawan, District Jaunpur.
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s tsasvennn -mpliCaﬂt.

(Counsel for the appliicant : Sri R.B. Srivastava/ Sri S.P.
Singh) |

Versus.,

le Union of Indis
througn the Secretary,
[epart=ent ©f Posts,
Coverneent of India,
Hew Delni,
2. The Superintencent of Posts Otiices,
Jaunpur Division,
Jaunpure.
ecse s ASSPOUNCENTS,

(Counsel for the respondents: Sri A.C. Joshi)

OCRDER (Cral)
By this O.A. filed under section 19 of Adainistrative
Iribunals Act, 1985, Tne gpplicant has challenged the orger i

cated 27.09.02 by which the applicant has Deen awarced

ey |
°n concludion of discipliné’r;f\ procesding under Rule 16 of

Lt




C.C.A (C.C.S) Rules,

2% Applicant has approached this Tribunal without availing

the remedy of appeal provided under the rules. We do not
find- :any good ground for epproaching this tribunal directly

without availing statutory alternative remedy.

3. Applicant has submitted that if the applicant is compelled |

tO 'file appeal n[)\-q’ appeal Shall bE tiﬂﬁ bar.rea. CUHSiCEring

m_\.._ba_;hé_ e )
this aspect, we have heard counsel for tne M and in

U~
our opinion, applicant may be given liberty to file appEEltuﬂRQ:'
o~ . Semeel atple ettt SWTonly unap— i

agx certailn tlm{lsﬁaﬁ—be—gzmr—t-gjfieclde he appeal,

e xpedituously.

4. The O.A., is accordingly disposed of finally. Applicant

k"\‘sé':&g;iw.rF.-n liberty to file appeal within 2 weeks, which
shall be considered and decided by the Appellatewﬁg:firity
within 3 months from the date of copy of this order!\:’ iled
be fore him., The applicant may alsoO mgke an application
for staying the recovery, which shall be considered and
decided within 2 weeks from the date of filing of the crder.

Copy ©f the order may be given within one week.

No crder as to costis.
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Vice~-Chairmane.

Manish/-




